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CENTRAL :ADi^IMISTRATI\/E TRIBUNAL. JABfi.LPUR BENCH« 3ABALPUR

I

Drioinal Application No» 890 of 2000

Dabalpur, this the 12th day of February, 2004

Hon*ble Shri M.P. Singh, Mxcb Chairman 
Hon*ble Shri G. Shanthappa, Judicial Member

Shri Puranlal, s/o. Shri Patram, 
aged about 41 years, TTA, Telephone 
Exchange, Bhitaruar, Oistt. Gualior

(8y Advocate ~ Smt. S« i^enon)

V s  r s u g

Appli cant

1.

2 .

3.

4.

Union of India, Throu^ ? The  ̂
Secretary, Ministry of Cotnrouni" 
cation, Sanchar Bhauan, Neu Delhi.

The Chief General Manager, MP 
Telecom Circle, Hoshangabad 
Road, Bhopal (MIP).

The Assistant Director (Recruit­
ment), o/o* Chief General 
Manager, MP Telecom. Circle, 
Hoshangabad Road, Bhofal (MP)*

Shri 3 .P. Sharma, Asstt. Director, 
o/o. Chief General Manager,
MP Telecom. Circle, Hoslianga- 
bad road, Bhopal (MP). Resppncfentsi

(By Ad\ocate - Shri P. Shankaran for official respondents 
and none for private respondent;

0 R D £ R (Oral)

Bv M»P« Sinoh. Vice Chairmaji -

By
filing this Original Application the applicant

has claimed the following main reliefs ?

n(il) to quash the memo dated 1 9 . 8.2000 (Annexura_ 
A“12) and be pleased to hold that the petitioner is 
a successful candidate and or direqt the 
dents to reconsider the same in accordance uith the 
circulars of the Department of Telecommunication.

(jtti) to direct the respondents on the applicart 
having been found successful to appoint him on the 
post of Dunior Telecom^ Officer and grant him all^^ 
the ancillary and consequential service benefits.

2 , The brief facts of the case as statjed by the 

applicant are that the respondents hava circulated 29 

vacancies for making selection to the post of Dunior



^  2 *

Telecom^j Officers. Out of the 29 vacancies, 23 were ear- 

loarked : for general category, 4 for scheduled caste and 

2 for scheduled tribe. The j^spandents have finally 

selected 34 candidates in a ll , i .e .  27 from general 

category, 5 f^Tscheduled casts and 2 scheduled tribe,

against 29 racanoies as notified by then earlier. The 

grievance of the appUcanfc is that ha h a s !  secured 81 marks 

In the written examination, uhetsas the o^her persons uho 

have also secured 81 marks in the uritten test haua been 

selected and appointed and wa® sent for tjrainlng. The 

short question to be decided is whether the applicant has 

been discriminated, as the persons secured the same number 

of marks have been selected and appointecj to the post of 

Junior Telecom Officer belonging to scheduled caste 

category.

I
3 . The learred counsel for the respondents has drawn 

our attention to Annexure R-8 which is aj list of qualifiec 

scheduled caste candidates in the 15^ quota of 3T0 

competatiue examination. Ue firai that the applicant who is 

at serial No. 6 has secured 81 marks and the other five 

persons who have been setected as 3T0 halve secured more

marks than the: applicant. |

4 . The applicant has also submitted tihat earlier the 

total vacancies were 29 but subsequently the respondents 

have increased the vacancies earmarked for general 

category, by appointing more persons belonging to this 

category. T he refo re  proportionately there could have been 

more number of vacancies earmarked or reserved for the 

scheduled caste category. Ue have seen from the records 

that in total 34 candidates selected, 2̂ 7 are from general 

category, 5 from scheduled caste and 2 p o m  scheduled 

tribe. As psr the prders issued by the Governrrent for
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reservation for vacancies for scheduled c^ste/scheduled

tribe, 15^ vacancies are reserved for scheduled caste

candidates. The 15% of vacancies comes to 5.1 i .e .  5

vacancies. Accordingly the respondents have rightly

appointed 5 scheduled caste candidates. As the applicant
pre pared

is louer in the merit list/of six candidates, he could not 

be selected and appointed to the post of Ounior Telecom. 

Officer.

5, Hence the Original Application is bereft of any merit 

and the same is accordingly dismissed. No costs.

(C ^  Shanthappa) 
adcicial Member

(W.P. Singh) 
Vice Chairman
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